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are restored. * Under "(c), .I _should
also add that at“present agricultural
labour have taken to ploughing of the
land and sowing of the early _.crop.
Attendance at relief centres is there-
fore reduced, but it is expected. that
as soon as sowing is over, it will’ go
up. People affected by rains were
immediately given : free foodgrains.
Loans are granted and foodgraini are
made available beth by Government
and by charitable institutions. "Hut-
making materials are freely supplied
wherevet necessary.

Dr. Gangadhara Siva: May I know
whether it is not a fact that a heavy
toll of heads of cattle’ took place in
Rajampet taluk of the Cudappah
district?

Shri Karmarkar: As I said, 1192
heads of cattle have died. I do not
know how much of this nuniber was
from this particular taluk. If he is
particular, we shall find out if
possible. ’

Dr. Gangadhara Siva: May I know
whether it is not desirable for the
Government to give aid and loans to
agriculturists, and in particular to
scheduled castes who are economically
depressed in this most unfortunate
part of Rayalaseema?

Mr. Speaker: He is making a
suggestion for action and not asking
for information. Has he any further
questions to ask? .

Dr. Gangadhara Siva: May I know
whether any immediate aid was given
by the Prime Minister from his
discretionary grant?

Dr. P. S. Deshmukh: May I know
if any assistance has been given to
the persons whose cattle have been
lost? What is the form that this
assistance has taken? I am referring
to the agriculturists.

Shri Karmarkar: People who lost
cattle are included among the people
helped.

Dr. P. S. Deshmukh: Are any loans
being given to them, or are -cattle
being supplied to them?

Shri Karmarkar Whatever has
: been done has been explained by me
in extenso.

Sbri B. S. Murthy: May I know
‘whether top priority has been given
.40 transport of fodder from surplus
freas {o Rayalaseema?

Shri Karmarkar: I should presume
-0, but I should like to find out,
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Government ‘realise the necessity of
giving help to- Rayalaseema peasants
by way of loans so as to enable them
to buy cattle and carry on cultivation?

Mr. Speaker: He is making a
suggéstion: - - - €

Dr. P. §S. Deshmukh: As a result
of the assistance given, how many
agriculturists who would have other-
wise’ been incapable of cultivating are
in a position to go on with - their
cultivation? What is the number of
the persons who have been assisted?

Shri Karmarkar: It -<would be

_difficult to say offhand how  many
people in number have been helped.

But as I have said, loans are granted
and foodgrains are made available
both by Government and charitable
institutions and I presume that this
assistance is being made available to
those who deserve it.

Dr. Gangadhara Siva: With due
respect to the Prime Minister who has"’
already given aid to Rayalaseema,
may I knpw from the Prime Minister
the desirability of his giving imme-
diate relief from his discretionary
grant?

Pandit Thakur Das Bhargava: May
I know if any arrangements have
been made for the cuiltivation of the
lands of those who have lost their
cattle? I mean, has any loan been
made of tractors or have their lands
been cultivated with the help of
tractors by the State itself?

Shri Karmarkar: I do not know
abaut . tractors, but obviously these
loans that are granted are to help
cultivation: ®

Mr. Speaker: I am going to the
next business.

<+ WRITTEN ANSWERS TO
QUESTIONS

INSTITUTE OF TECHNOLOGY

*552. Sardar Hukam Singh: (a) Will
the Minister of Education be pleased
to state whether any professors from
abroad have been taken on the teach-
ing staff of the Institute of Technology,
Kharagpur?

(b) If so, what is their number and
what particular subjects of Technical
E“ci‘.ﬁd"’ have been entrusted “to

em? :



. The Minister of 7. and
Research (Maolana Azad): (a) Yes.
(b) Six ?rofessors Iflrom abroad are

working in stitute. 'I_‘hei.r
subjects are:— .

(i) Civil Engineering (Concrete
“Technology).

(ii) Hydraulics and Dam construc-
-tion. - T

(iii) Mechanical Engineering.

(iv) Architecture and Town Plan-
‘ning.

(v) Marine Engineering and Naval
Architecture.

(vi) Workshop Teghnology.

CONTRIBUTION OF ASSAM

#570. Shrimati Khongmen: (a) Will
the Minister of Finance be pleased to
state the amount of money contribut-
<d by Assam State to the centre saanu-
ally. out of its income from Tea and
Petrol?

(b) What is the total amount of
money given to Assam far the year
1951 and the proposed grant to be
given for the year 19527 -

The Minister of State for Finmance
(Shri Tyagi): (a) No amount of
money is contributed by the Assam
State to the Centre. I presume the
hon. Member is referring to realisa-
tions by the Central Government of
Excise and Export duties on Tea and
Central Excise duty on Motor Spirit.
The realisations in Assam on account
of excise duty were ag. follows in
1951-52.

. Exzcise Duty (Rs.)

Tea . 2,69,54,000 (The figuresfor
Tea are pro-
visional).

‘Motor Spirit . 1,40,75,000

Export duties which are collected at
ports cannot be related to the products
of any particular State, so that it is
not possible to say accurately what
part of such duties is attributable to
products of the State of Assam.

No export duty is leviable on Motor
Spirit.

(b) No portion of the Central
‘Excise or Export duties, as’ such, is
payable to any of the State Govern-
ments in respect of Tea or Motor
Spirit. I, ‘however, place on the
Table of the House a gtatement show-
ing the Central assistance provided to

Assam in 1951-52. [See Appendix III,
annexure No, 3?]. Co

Proposals regarding Central assis-
ta.ncepi% 1952-53 are still under consi-
deration.

DECIMALISATION OF COINAGE
571, Shri H. N. Mukerjee: Will tht:

" Minister of Fimamee be pleased
state:

(a) whether the Provisional Govern-
ment of India in 1947 had given a pub-
lic assurance that legislation for the
decimalisation of coinage, weights and
mezs“t!.res was intended to be rapidly
passed;

(b) whether it is a fact that a spe-
cial committee appointed by the Gov-
ernment of India had unanimously re-
commended early adoption of decimal
coinage and the mefric system of
weights and measures; and

(c) what action has been taken or
is proposed to be taken, by Govern-
ment in regard to this matter?

The Minister of Finance (Shri C. D.
Deshmukh) : (a) I am not aware of
any such assurance having been given
by the Provisional Government of
India. The Bill providing for decimali-
sation of coinage, which was intro-
duced in the Legislative Assembly in
February 1946, was allowed to lapse,
as no progress could be made before
the partition of India.

(b) No Committee was appointed by
the Government of India to consider
the question of ° decimalisation of
coinage. In 1949 the Indian Standards
Institution appointed a special com-
mittee on weights and measures. The
Committee expressed itself in favour
of the introduction of metric system
of weights and measures by stages.
The Committee also recommended the
adoption ‘of decimalised currency to
presede the introduction of metric
system of weights and measures.

(¢) On the question of introduction
of metric system of weights and
measures, I would invite the attention
of the hon. Member to the reply given
on the 18th September, 1951, by- the
hon. Minister of - Commerce and
industry to Starred Question No. 257
by Shri Kesava Rao. As regards
decimal coinage, the Government of
India consider that an enormous
amount of preparation will have to
be undertaken both by the Central and
the State Governments before this
could be introduced and this will
impose a sgevere strain on . the
adminisirative machinery. It will also





